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SHRI VINODBHAI B. SHETH: May
I know how many such training cen-
tres are in Gujarat from where joria
wool is exported to UK.? Is there
any proposal to start a carpet indus-
try in Gujarat, particularly in Jam-
nagar area?

SHRI GEORGE FERNANDES: At
present, there are no training centres
in Gujarat. If there are any areas in
Gujarat where such centres can be
set up, we shall examine.
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THE MINISTER OF ENERGY
(SHRI P. RAMACHANDRAN): (a)
and (b). All acquisitions under Sec-
tion 7 of the Coal Bearing Areas Act
in Karnapura zone and elsewhere
have been made after proper survey
of the area and the legal provisions
have been complied with.

(c) Does not arise.
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SHRI P. RAMACHANDRAN: Sir,
as far as thls area is concerned, all
provisions under the Act have been
observed. If there are any complaints
about it and if they are brought to our
notice, definitely severe action will be
taken. But, as far as provisions of
the Act are concerned, al] the provi-
sions have been complied with.
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SHR! P. RAMACHANDRAN: I
would like to have Notice for this.

Fast Breeder Nuclear Power Reactor
+
*313. SHRI S. R. REDDY:

SHRI MADHAVRAO
SCINDIA:

Will the Minister of ATOMIC
ENERGY be rleased to state:

(a) the cost involved in the deve-
lopment of Fast Breeder Nuclear
Power Reactor indigenously; and

(b) when it is expected to be ready?





